GOVERNMENT OF INDIA
MINISTRY OF LABOUR AND EMPLOYMENT
LOK SABHA
UNSTARRED QUESTION NO. 30
TO BE ANSWERED ON 20.07.2026

SOCIAL SECURITY TO UNORGANIZED WORKERS

130. MS IQRA CHOUDHARY:
SHRI DEVESH SHAKYA:
SHRI LALJI VERMA:
SHRI AJENDRA SINGH LODHI:
SHRI NEERAJ MAURYA:

Will the Minister of LABOUR AND EMPLOYMENT be pleased to
state:

(a)the total number of labours/workers holding active bank accounts
out of more than 8.3 crore such labours/workers registered in Uttar
Pradesh along with the respective number of such labours/workers
who are able to avail the Direct Benefit Transfer in view of having
their Aadhaar linked Mobiles;

(b)the total number of labour accident insurance claims filed over the
e-Shram Portal in Uttar Pradesh along with the number of such
claims settled till date;

(c)whether the Government proposes to ensure portability facility for
those non-resident labours/workers who remain deprived of any
social security benefits while working in different States after their
registration on the portal;

(d)the major reasons behind barely less than ten per cent of the
labours/workers registered on e-Shram Portal actually receiving the
benefits of pension or the benefits of health schemes; and

(e)if so, the details thereof particularly with respect to Kairana, Etah,
Ambedkar Nagar, Hamirpur and Aonla Lok Sabha Constituencies?

ANSWER

MINISTER OF STATE FOR LABOUR AND EMPLOYMENT
(SUSHRI SHOBHA KARANDLAUJE)

(a) to (e): The Ministry of Labour and Employment launched eShram
portal (eshram.gov.in) on 26th August, 2021 for creation of a
comprehensive National Database of Unorganised Workers (NDUW)
including platform workers, migrant workers etc. The e-Shram portal
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registers the unorganised workers including gig and platform workers
and provides them a Universal Account Number (UAN) on a self-
declaration basis.

Over 31.78 crore unorganised workers have already been
registered on eShram portal. Out of approximate 8.46 crore
unorganised workers registered on the eShram portal in Uttar
Pradesh, 6.07 crore unorganised workers have their Aadhaar linked
bank account, facilitating their integration with welfare and social
security schemes.

In keeping with the vision of the Budget Announcement
2024-25 on developing eShram as a One-Stop-Solution for
unorganized workers to have access to various social security
schemes, Ministry of Labour and Employment launched the eShram-
“One-Stop-Solution” on 21st October 2024. eShram- “One-Stop-
Solution” entails integration of different social security/ welfare
schemes at single portal i.e. eShram. This enables unorganised
workers registered on eShram to access social security schemes and
see benefits availed by them so far, through eShram.

So far, fifteen (15) schemes of different Central Ministries/
Departments have already been integrated/ mapped with the eShram
to extend benefits and access to social security schemes to eShram
cardholders including Pradhan Mantri Street Vendors Atmanirbhar
Nidhi (PMSVANidhi), Pradhan Mantri Suraksha Bima Yojana (PMSBY),
Pradhan Mantri Jeevan Jyoti Bima Yojana (PMJJBY), Viksit Bharat-
Guarantee for Rozgar and Ajeevika Mission (Gramin) (VB-G RAM G),
Pradhan Mantri Awas Yojana - Gramin (PMAY-G), Ayushman Bharat -
Pradhan Mantri Jan Arogya Yojana (AB-PMJAY), Pradhan Mantri Awas
Yojana - Urban (PMAY-U), Pradhan Mantri Matsya Sampada Yojana
(PMMSY), Pradhan Mantri Kisan Samman Nidhi (PM-KISAN), One
Nation One Ration Card (ONORC) and Pradhan Mantri Matru Vandna
Yojana (PMMVY), etc.

Apart from the above, eShram has linkages with National
Career Service (NCS) for Job Opportunities , Skill India Digital Hub
(SIDH) for Skill Development, Pradhan Mantri Shram Yogi Maan-dhan
(PM-SYM) for Pension and convergence portal of MoHUA.
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The eShram database enables targeted identification and
inclusion of eligible beneficiaries, promotes portability of benefits for
migrant workers and supports evidence-based policy formulation,
thereby expanding social security coverage and improving access to
benefits for unorganised workers across the country.

Scheme-wise details of unorganised workers from
districts in Kairana, Etah, Ambedkar Nagar, Hamirpur and Aonla Lok
Sabha Constituencies registered on eShram portal enrolled under
various social security schemes is annexed.
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Annexure

Annexure referred to in reply to Part (a) to (e) of the Lok Sabha Unstarred Question No. 30 for 20.07.2026 regarding “Social Security
to Unorganized Workers” raised by Ms Igra Choudhary, Shri Devesh Shakya, Shri Lalji Verma, Shri Ajendra Singh Lodhi and Shri
Neeraj Maurya.

Scheme-wise details of unorganised workers from districts in Kairana, Etah, Ambedkar Nagar, Hamirpur and Aonla Lok Sabha Constituencies
registered on eShram portal enrolled under various social security schemes as on 14.07.2026:

Districts ONORC PM SVANIDHI RVAB|\;|GG PMAY-G IGNDPS IGNWPS PMAY-U PMMSY PMJJBY PMSBY PMJAY PMKISAN PMMVY
Ambedkar 9,23,379 6,127 1,39,225 33,040 1 137 14,643 34 77,239 3,13,684 | 5,52,524 1,84,321 5,202
’E\:Zgg; 5,74,733 5,445 1,31,338 52,127 2 223 13,280 2 28,718 1,09,163 | 2,61,487 1,02,848 1,947
Bareilly 15,083,730 35,224 1,77,523 12,003 4 641 24,145 31 1,38,164 | 5,05,100 | 8,04,384 2,65,666 9,100
Budaun 11,01,119 12,448 1,24,397 24,658 8 1,079 11,906 27 56,762 4,30,298 | 5,13,924 2,53,596 5,821
Etah 6,26,568 5,823 74,066 10,965 2 1,604 7,746 27 34,606 1,83,467 | 2,65,729 1,30,960 1,460
Hamirpur 4,08,755 4,185 1,15,297 10,539 2 70 9,346 17 22,169 1,08,146 1,92,497 78,290 839

Kasganj 4,98,937 6,272 83,899 2,636 5 28 5,806 68 23,543 1,46,930 | 2,41,138 1,08,468 2,224
Mahoba 3,11,909 3,529 52,110 8,173 1 257 8,326 40 24,422 79,538 1,36,865 52,768 1,367
Saharanpur 10,82,652 21,572 87,406 2,455 567 2,057 25,770 1 46 1,27,910 | 6,30,185 1,35,347 5,189
Shamli 3,99,455 6,119 15,187 638 6 5 11,902 14 20,869 1,06,430 | 2,27,710 50,421 1,271
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